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The Deccan Merchants Co-op. Bank Ltd. (Mumbai)
) HEAD OFFICE: 217, Raja Rammohan Roy Road, Girgaon,
Mumbai 400 004. Tel-022 6633 5623.

E-mail: it@deccanbank.com

Sealed Tenders are invited from a suitable vendor for End to End supply of
EMV Rupay Debit Chip Card with, Personalization/Non- Personalization,
plastic, chip welcome kit stationery and collaterals as well as other related
Back Office Operations for issuance of EMV Chip Cards. Please Submit
before 09th Aug 2024 to General Manager, The Deccan Merchants Co-op
Bank Ltd., Head Office.
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ROSSARI BIOTECH LIMITED o5

Regd. Office ; 201 A- B, 2nd Floor, Akruti Corporate Park, Tcrsoeern
LB.S Marg, Next o GE Gardens, Kanjurmarg (W) Mumbai - 400078
CIN: L24100MH2009PLC134818
Phone: +31 22 6123 3800 @ Website: www.rossari.com
Email: infol@rossan.com

INFORMATION REGARDING 15 ANNUAL GENERAL MEETING
TO BE HELD THROUGH VIDEQ CONFERENCE (VC)
QTHER AUDIO VISUAL MEANS (OAVM)

Members may note that the 15" Annuat General Meeting ("AGM’) of the Company
will be held through VC/OAVM on Friday, August 23, 2024 at 09:00 AM.. in
compliance with all the applicable provisions of the Companies Act, 2013 and
Rules issued thereunder and General Circular Nos. 1472020, 1772020, 2002020,
0272021, 032022, 1072022 and 092023 issued by Ministry of Corporate Affairs
{(*MCA") and Circular No. SEBI/HO/CFR/CMDI/CIR/PI2020/79,
SEBVHOCFDICMD2ICIEPR202111,  SEBVHO/CFDICMDZICIRP 2022162,
SEBVHOCFD/PoD-2PICIRZ20234 and SEBIHOICFD-PoD-2IPICIRI2023167
issued by the Securities and Exchange Board of India (hereinafter collectively
referred to as "Circulars™), to transact the business that will be st forth in the
MNatica of AGM,

I comipliance with the above Circulars, the electronic copies of the Notice of 15"
AGM and Annual Report for the Financial Year 2023-24 will be sent to all the
Members whose emall addresses are registered with the Company / Depository
Participants and the same will also ba available on the wabsita of the Company al
www.rossan.com, Siock Exchanges (e BSE Limited and National Stock
Exchange of India Limited al wwwbseindia.com and wwwnseindia.com
respactively and on website of Link Infime India Private Limited ("LHPL") at
https:/finstavole. Enkintime.co.in,

Mannerforregistering ! updating email addresses:

1. For Members hoftding shares in dematenalized mode, kindly register / update
vour email address with your Depository Participants, Alternatively, you may
reqister your email address with LIIPL our Registrar and Share Transfer Agent
(“RTA") by visiting the link hitps:Mlinkintime. co.infemailreglemail_registarhiml
on a tempaorary basis to ensura the receipt of aforesaid Annual Report

. For Members helding shares in physical mode, you may register your email
address with LIPL by visiting the aforesaid link to receive the Notice of the 157
AGM along with the aforesaid Annual Report.

Manner of voting at the AGM

The Company is providing remote e-voting facility (‘remote e-voting”) to all its

Membars to cast their votes on all resolutions which are set cut in the Notice of the

15" AGM. Members have the option fo cast their voles on any of the resolutions

usireg the remote e-voting facility nra-'mtlng during the AGM, Detaded procedure

for remote e-voting / e-voling during the 15 AGM waill be provided in the Notice of

the 15" AGM.

Payment of Dividend

1. Members may note that the Board of Directors of the Company at their Meeting
held on Monday, Apnl 29, 2024 had considered and recommended payment of
final dividend of Re, (.50 (25%) perequity shares of a face value of Rs. 2/- each
for the Financial Year ended March 31, 2024, subject to approval of the
Members at the ensuing 15" AGM. The final dividend if appraved would be paid
ta the eligible Members on or after Monday, Seplember(2, 2024 whose names
appears in the Register of Members as on Record Date .8, Friday, August 16,
2024, The Final Dividend will be pakl electronically through various online
transfer modes to these Members who have updaled their bank accoum
details. For Members who have nol updated their bank account details,
dividend warranis'demand drafts will be sent to their registered addresses,

. As Members may be aware, as par Income-Tax Act, 1961, as amanded by the
Finance Act, 2020, dividends paid or distributed by the Company after April 01,
2020, shall be taxable in the hands of the Members and the Company shall be
required to deduct tax at source ("TDS") at the prescrbed rates from the
dividend, subject to approval of the Members in the forthcoming AGM. The
TDS rate would vary depending on the residential status of the Member and the
documents submitted by them and accepted by the Company. Accordingly. the
Final Dividend will be paid after deducting TDS as expiained therein.

Members are requested to submit the documents in accordance with the
applicable provisions of the Income Tax Act, 1961, The detailed tax rates,
documents required for availing the applicable fax rates are provided on the
wabsita of the Company at hitps:fwww.rossan.comiwp-content/uploads!
2024/07/ Detailed-pote-on-Deduction-of-Tax-at-source-on-Dividend. pdf

Manner of registering / updating bank details

Members holding shares in dematerialized mode are requested to register
complete bank account details with the Depository Participants and Members
hodding shares in physical form and who have not registered their bank details can
get the same registerad with RTA by visiting  hitpsifinkintima.co.in/emailrag
amail_ragistar.fitml.

The above Information is being issued for the information and benefit of all the
Members of the Company and i5 in compliance with the Circulars.

TheMembers may contact the Company's Reqisirar & Transfer Agent, LIIPL at;
Link Intime India Private Limited

C-101,247 Park, L.B.S Marg,

Vikhroli (W), Mumbai 400083,

Email I0; enolices@linkintime.co.in

Tel. Numbar 022 - 4818
el. Number: 02 ke For Rossari Biotech Limited

Si-

Parul Gupta

Head-Company Secretary & Legal
Membership No.: A38895

= Mumibsai
sduly 26, 2024

Place
Date

MWotice is hereby given that the share cerlificale of Ambuja Cement Limited CIN Mo,
L26942G1981 PLCOMMTIT hawing its repistered office at Adani Corporate House,
Shantigram, Mear Vaishnay Devi Circle, 5. G. Highway, Khodiyar, Ahmedabad, Gujarat
382421 hald that & the member name Jiwan Lal Sunda Joint Name-1 Bharat Bhushan
sunda bearing Folio No. 311614 and cerfificale Nos. and Disfinctive Nos. ars as follows

NOTICE

AMSE POLYMERS LIMITED
(Formarly, 3ai Moh Auta Links Limited)
GIN: L343000L 1305PLCO20510
Regd.: C-582, Saraswali Vikar, Pitampura,
Dalhi-110034
Email Id; palymarsamsEgmail com;
Wit bsitn Wi, ams polymers, com
Tel:31-11-2703270F, Fax: 21-11-270337032

VINTAGE COFFEE AND

BEVERAGES LIMITED
Regd. Off.: 302, Oxford Plaza, 9-1-12901, 5D
Road, Secunderabad - 500003, Telangana

CENG L1S100TG1980PLCTE1210
CORRIGENDUM [N CONINUATION TG THE
MOTICE OF 44TH ANNUAL GENERAL

MEETING, BOOK CLOSURE
ROTICE OF BOARD MEETIMG

Certificate | Distinctive No. No. of | Certificate | Distinctive Ne. Mo. of
Mo, Shares | No. Shares
18263 21839671-21841670] 2000 [18263 | onser17-o11587716] 1000

That the member named Jiwan Lal Sunda has passed away on 02-12-1935, and the
above menbioned shares will be ransterred b2 surviving Joint shareholder name Bharat
Bhushan Sunda. A request for deletion of deceased Name from Share certificate has been
lodged with the said company. Members of the public are informed that said comgany will
consider the request for deletion of deceased name and Issuing share cestificate(s) inthe
name of surviving share holder if no objection is rmceved at its above registered office
within 15 days of this notice after which ng claim will be enferiained by them. Sd/-

; Indian Bank. Millal Chambet, Tth Floos
Near Bajaj Bhavan, Naiman Poil, Mumiai-21

Wil id; samiargemumiai@indianhank co.n

ANMEXURE-A, APPEMNDIX-IV-A" [See proviso to rule & (&)]

E-aiictionn Sale Motice for Sale of Immovable Aszsets under the Securiisabon and
Recanstruction of Financial Assats and Enforcement of Security Inferest Act, 2002 read with
provisoto Rula 8 {6} of the Security Interast (Enforcement) Rules, 2002,

holice is bareby given Lo the pubdc in gpeneral and (0 partcular iothe Borrower {5} and Guaranior

(51 1hat the bedow described immovable properties mongagedichanged fo the Secinad Craditors

the Physicali Symbolic {whichever is appEcable) possession for the properties of which has been

taken by the Authorised Officer of Indian Bank, Securad Creditor, will be sold on "As is where i’

"As’is what is”, end “Whatever there is” on 14.08,.2024 for recovery of total amount of following

fues io fhe Secursd Credilars-

[ ¥ indian Bank; for an amount of Rs, 11,33,04.568.00 (in words Rupees Eleven Crare Thiry
Three Lakh Four Thousand Feve Hundred Sidy Eight Ondy) s on 23.10.2018 a3 per the
demand notice under SARFAEST Act 2002 datad 23102018 and wilh further inlerast, cosls
other charges and axpenses thareon from 24.10. 2048, &

(] Union Bank of India, for an amount of Bs, 11,47,470.84.17 [Inwonds Bupses Eleven Cronss
Farty Ona Lakhs Fordy Seven Thousand Rmaly Fowr & Paisa Seventean Onfv) &5 on
30.09.2018, a8 per thair demand nobics under SARFAES| Act 2002 dated 23.10.2018 and with
furtherintaresl, costs, odher charges and expensds thereon from 24.10.2018. &

(1] Bank of Maharashtra, [or an amount of Bs. 4,46 48 500.00 (If words Rupees Four Croras
Forty-Six Lakhs Forty Eight Thouzand Fiva Hundrad Cnly) as per their demand nofice under
SARFAES| Act 2002 dated 0d4.08.2018 and with further ineres!, costs, ofher changes -and
Bxpenses hareon fiom 05.08.2018.

(Mame ard address of the Borrowan Guarantors)

1. Mis. Priya Limited [Company), 2. Mr. Arunkumar Bhuwania (Director! Guarantor),

3. Mr. Aditya Bhuwania [Director | Guarantor), 4. Mrs. Sare] Bhuwania: (Director),

5. Mr. Ashish Bhuwanla (Director), & M's. Chershire Properties Investment Pyl Lid.

[Guarantor), 7. M/s. Brent Properties investmant Pvt. Lid. (Guarantor), 41 Figor, Rimairal

Buiilding, 77-79, Maharshi Karse Marg, Merne Lines East, Mumbai - 400002, Maharashira

The specific delets of the propery intended b be brought fo sale through E-auction mode are

enumerated below:

Indian Bank Stressed Aszet Management Large Branch

Detailed Description of the Property

EM of Dffice pramises Nos | & 1| of tha group 21 5th Floar (known as 251 & 252) Bilg. No.2,
Solitaire Corporate Park, Sirkd. . Boad, Andhed East, Mombai, Undt fowned by Ms. Cheshirg
Properas Imvesiment Pyt Lid, Unitll owned by M5, Brenf Properfies investment Pyi, Lid
Admeasuring buit up area of bath unils 3525 50.%. carpet Boundaries as under; East by Inemesl
Road, West by Solilaire Gazba Building, North by Buldng Mo, 1, South by Building Mo, 2

. Bid Incramental
I i
Reserve Prica EMD Amount - ; Property ID No
Rs. B00.00 Lakhs | Rs. 80.00 Lakhs Rs. 5.00 Lakh IDIB30163350098

Detailed Description of the Property

EM of Offica Premise Unit Mo, “3057, 3rd Floor,"LORDS", Premises Mo, 71, Lord Sinha Read,
PO - Migdlaton Street, P S-Shakspear Sarani, Kolkata, 700071, Owned by M. Priva Dyes
and Chemical Lid, Knowm &5 Mis, Priva Lid. Admeasuring Super built up area of fe office is
959 50.0. Boundenas of office unit under: East: Other Proparty, West: Comman Fassage,
Morth; Raom MNa. 309, South; Reaom Mo 307 Boundaries of Buildng as under:. East; By AIC
Base Road & Odlwers Praperty, West: Partly by the Eye Hospital & Exit way of LORGS Buildng,
Morth: LTC Bulkéing, South: AJC Bose Boad,

Reserve Price EMD Amount | o9 E[:l":"“‘ Property ID No.
Rs, 80.00 Lakhs | Rs. 8.00 Lakhs Rs. 1,00 Lakh IDIB30163399005
Encumbrances on Property | Mot known 1o us

Date and time of E-auction

14.08.2024; 11:00 A&M. TO 4:00 P.M.

Bidders ara advised ho vis® tha welsils (www.mstcecommerce.com) of our e-suclion servica prowvidar
METC Lid. bo parlicipabe inorfirs bid. For Technical Assislance Plaasa cad METC HELPDESK Mo 033-
LEF0HH: and olber Pk Brar numbsers vaibbhe in-senics prowdiens hlp desk. Fie Rogistrabon slalus
with MSTC Ly, please sontacl ibapiop@Emsteecommerce.com and for EMD slatus pleass conlas!
ibapifinEmstcocommerce.com,

Far property detais and phalegraph af the property and auchon Eems: and condiliorns please visg
hitps:Vibaplknand for chanficaions related Inhis poral, please contact nelp Ine numbes 18001025036
and 011-41106131

Eidders are acvised 10 use Propary 1D Mumber mentisnad sbave whiks saarching for the praperty in the
webaiie with hitps:ibapiin and was matcecommerce.cam,

Bank Site E-Bikray Site

S

ﬁ EEE
The Inspaclian of tha Schedule menlionad propartes (Whanever spplicable) and ralabad documents and
up 1o dale EC ale {3l brarch) by (ha irdarding purchasersbicklers miay' ba doma al ther axpanse on

05.08.2024 betvwean 1.00 pm bo 4,00 pm,
Combact Mumber ol digherzed Oicer: -Mr. Deepak Kumar Vaishrae-S9500-75555

Place ; Mumbai
Date : 25.07.2024
Lead by

Edi-

Authorized Officar
Indian Bank

um comprising of Union Bank of India & Bank of Maharashtra

Thiz is %o bring 1o yaur kind adeation that the
cpening date of Boos Clagure for b pumpise
of 44h AGM got erronsausly printed and
published as *07.08.2024 instead of
0B.08.2024" In (ha Mawspapar Publication
dated 21.07.2024.

Pleasa read this para as undar’ln pursuant io
Section 91 of the Companies Act, 2013, 1he
Register of Members & Shave Transher Boaks of
the Comparny will ramain closed from 08.08.2024
to 14.02.2024 [bath days Inclusivel for the
purpass af Annud General Meetng”,

The closing date aof Boak Closure will remain he

Pursuari fo Reputation 47 of SEBI (LOOR)
Requlations, 2015, Mofce = hereby givan thal
e meeling of b Baard of Directors wil ba held
an Manday, the 05th Day of Augusd, 2024 at
she Rend, Ofice of the Company, miler alia, 1o
consider and spprave lhe Linaudiled Finandal
Resuls o the quaiter ended on Jurs 30, 324
pursuard lo Regulation 33 of SEBL (LOOR}
Regilations: 2015

Tha said Information &= also - 3vailable at e
Company's wabsile al www,amapalymers.com
and al tha BEE's website La. www.berindia.com

GamE.
By Order of Board e
For AMS Palymers Limited For Vintage Coffee and Beverages Lungild
Seli-

Balakrishna Tati

Chairman and Managing Directar
Date: 25.07 2024 OIW: 82181085
Plage: Secunderabad

Chiranjivi Ramuka
Company Secretary
Membership Mo A65673

Place: Delhi
Diate: ¥5.07.2024

FORM A
PUBLIC ANNOUNCEMENT

{tnder Regulation & of the inssdvency and Bankrupicy Board af Indla
{fnsafvency Resofulion Process for Corporste Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

M/S S V DISTRIBUTORS PRIVATE LIMITED

NMDC Lim

= 14 e o R L]

Khani) Bhavan, 10-4

[CIMY -L

CONTRACTS DEPARTMENT
EXPRESSION OF INTEREST (EOI)

EOI No.: HO{Cantracts /EQIEMP(ARCH-CONSULT V2024/1043 Dated, 26.07.2024

MMDC Limited, A *“NAVARATNA" Public Sector Campany under Minisiry '

of Steel, Govt. of India, invites Expression of Interest (EQI) through

Manual Mode from experienced and reputed firms for identifying the

interested parties for "Empanelment of Firms /| Companies to carryout

Architectural Consultancy work for NMDC Limited.”

The detailed EQI documents can be viewed and/or downloaded from

26.07.2024 to 23.08.2024 from following website links:

1. NMDC website - https:/inmdcportals.nmdec.co.infnmdctender

2. Central Public Procurement Portal (CPP PORTAL)
http:/l'www.eprocura.gov.infepublishfapp

For accessing the EOl documents from NMDC's website for the first time,
on-line registration 15 required as ‘New User’ in '‘Tenders’ section at
wabsite link https:/fwww.nmdec.co.in of NMDC. The intending parties
are required to visit the NMDC's website andfor CPP Portal for
corrigandum, if any, ata future date.
For further clarification, GM (Project, Contract & Steel), NMDC Limited,
Hyderabad can be contacted through Tel No, +91-040-23533536, email:
contracts@nmdc.co.in

Executive Director [Works)

CIN: L27101PN1985PLC038031

PRAJ INDUSTRIES LIMITED

Regd. Office: "PRAJ TOWER", S. NO, 274 & 275/2,
BHUMKAR CHOWK - HINJEWADI ROAD, HINJEWADI, PUNE - 411 057

Inmavate « integrate « Delver

EXTRACT OF STATEMENT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER ENDED 30 JUNE 2024.

{Rupees in million except per share data)

Sr. Quarter ended Year ended Quarter ended
No. Particulars 30June 2024 31 March 2024 30June 2023
(Unaudited) {Audited) (Unaudited)

1 | Revenue from operations 6,991.414 34 662,784 7,367,227
2 | Net profit for the period

(before lax and exceptional items) 788.805 3774608 T77.033
3 | Met profit for the period

(before tax and after exceptional items) 1.070.377 3,774.608 T77.033
4 MNet profit for the period after tax 841.807 2,833,909 586,726
5 | Total comprehensive income for the period

[comprising profit for the period {after tax) and 836.877 2,783.948 586,067

other comprehensive income (after tax)]
& | Paid up equity share capital (Face value Rs.2/- each) 367.626 J67.626 367.426
7 | Earnings per share (of Rs. 2/- each)

1. Basic (not annualised) 4.58 15.42 3.19

2. Diluted (not annualised) 4.58 15.42 3.9

Notes:

25 July 2024

of 31 March 2024

1 The above results were reviewed by the Audit Committee on 24 July 2024 and approved by the Board of Directors on

2 The group operates only in one segment, i.e. "Process and Project Engineering’”.
3 Exceptional item consists of profit on sale of land located at Nasarapur, which was classified as "Assel held for sale” as

4. The Standalone unaudited financial results forthe quarter ended on 30th June 2024 are summarized below:

Sr. Particulars Quarter ended Year ended Quarter ended
No. 30 June 2024 31 March 2024 30 june 2023
(Unaudited) (Audited) {Unaudited)
a | Revenue from operations 6,006.609 29895643 6,498,902
MNetl profit for the period after tax and exceplional items 918.401 2,804 225 491.692
Total comprehensive income for the period
[comprising profit for the period (after tax) and 914.734 2,767.997 493.323
other comprehensive income (after tax)]
d | Earnings per share (of Rs. 2/- each)
1. Basic (not annualised) 5.00 15.26 2.68
2. Diluted (not annualised) 5.00 16.26 2.68

website at www.praj.net

Place : Pune
Date : 25 July 2024

5 The above is an extract of the detailed format of Financial Results for the quarter ended on 30th June 2024 filed with the
Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Discloures Requirements) Regulations,
2015 and SEBI circular no. CIR/CFD/FAC/62/2016 dated 5th July 2016. The full format of the Financial Results is
available on the Stock Exchange websites at www.nseindia.com and www.bseindia.com and on the Company's

SHISHIR JOSHIPURA
CEO AND MANAGING DIRECTOR
DIN: 00574970

financialexp.epaptin

. HELEVANT PARTICULARS ]
1. | Warmie af comporate debian BYE 5V Desirbutors Privats LimRed
2, | Derte of mocmorstion of comorate dabtor | 11011604 S
3. | Bttty urder which coporate debior | ROC Mumbai
& nooporsied [/ regehaned
4, |Comorste Idartny Mo,/ Limited Lisbilty
| kenbification No. of compombo debior
5. | Address of the regetaed ollice ard
principad office (F am of compomsta
| dabhor
B, | Insoiveny tormrmencemenl dale n
| reapect of pomporeRe debior
7 | Bt dabe of chesane of irsobenoy
fesaHulion proess
8. |Name and registrabon niuTies of the
| Insptvency professional sctng as nenm
| FEsdlulion professnns
o, |Address and emad of the mterm
| mesotution professonal, as mgisenoed
walhy the Bosad

ATy T g e

| 2R, Felon Irdisinal Estane, Rondita Roed,
A8 Nagar, Anchen Eest. Mumbal - 400055,
htaharsia
Drdesr promouncesd on: 185,507 200
Ontler upload on RCLT website on: 25,07 2004
1500, 2025 (180 s cniouiated from the dado of
ofder pronounead e 19007,20249)

" Name of IRP: Mano| Kumar Agamwal
IBE| Reg. Noo
EE P01 P POOTLS 200 20181 1203

' Reglstered Addressc 523, Anchen Gresn Field Tower
G H S Limned, Jogesheein Vidmi bk Road,
Mesar Poorarm MNagar, Andhed Esal, Muambai iy,
hMahareshira S0005E

| Correspondence Addniss Firvin Turmamirnd 8l
Restructurng, Private Linted situsted al 205, Gth Floo,
Surrteck Cresst, Mukurd Magar Road, Ardbesi (E),
Buimbeai, W - 200055,

CIRP specific email: psopitgmaloom
CEA08/ 2024 {14 g calouiated from the date of
oider phcecies] on the NCLT wetsde (e 25007 (2020,

1|:-.I'l.|k':'|‘:h% angd ermad o be used e
porresnondence with the mieEam
| resoluton podessona

11| Last date for submission of chims

123 | Classes of craditors, i any, under clawss | Mot Applicaiia
| bl of suipsaction (E&) of sechon 21,
| pEcErAinesd Ley' b il ressaol Latian

13| Names of insahvency Professionals ok Apoicabia

|lerlilied 1o At a8 Authirisaed
Represantative of crediors in & Cess
| Three narmes for each dass) |
1418 Rekssart Formms and A Wl Tinke hitpa: /bl o in s horme ‘downloads
6} Deisls of authonzed epresentatives | b Mot Applicatte.
| are: availalle ot

T

Motice Is heraby given that the Mational Company Law Tnbupal has ordered the
commancement of a corporate insolvancy sesolution process. of M5 5 Y Destribwtors
Provato Limited on 19,007,/ 2024 (Ordar upload on NCLT websito on: 2507 /2024|

Thee crediors of MYS.5 W Digtrbutors Private Limited, are hereby called upon o submit
their claims with prool on or beloee DESOESZ03 112 davs eoloulated from the date of
arder wuplgaded on the NCOLT website e, 25/072024) 1o the isterim resolution
professional &1 the addrass mentioned agalnst antry Mo, 10,

e financial creditors shall submid thelr clalms with proot by slectronic means anly, All
otheraraditars may submit the claimswith proof in parson, by gost or by elsctronic means,
Afinancial creditor belonging to a class, as bated against the entry Mo, 12, shall indicata its
chosca of authorsed reprasentatve from among the three insolvency professionals fisted
against entry Mo 13 to act as authorised represantative of the class [specify class] in Form
CA, : Mot Applicabde

Submisgion of fatse ar misleading proofs of claim shall atbract penalties,

Dt 2507 /2024

Plase: hMuamibxai

IP Mlano) Kumsatr Agaraal

tnterim Resolution Professional of M/s 3 V Distributors Private Limited

IBBI Reg. No. IBEIPA-Q0L/ IF-POOTEL 2047 2018, 11202

Correspondence Addreas:

Firelin Turnarswnd and Restrectunng Private Limited situated at 605,

&th Floor, Suntack Crest, Mulkuwnd Magar Road, Andheri (E), Murnbai, MH - 400059,
Correspondence Email: ipmanoiagarwal®gmaitoom / ip.svdpl@gmail.com

1N LBS9VARMH IR LT 2510

Mumba = 48 013, Phone: +91-22-662 K 3999, Email; mvestormbier bandhonnms. com
Website: www. bandhanmuiusl com, weaw bandhaname. com

Bandhan AMC Limited | Formerly known as IDFC Asset Manapgement Company Limited)

Regd, Office Address: Gih Floor, Tower 10, Ome Werld Ceiter, Senapat Bapat Maig, Prabhadeyi (W'

Bandhan
Mutual Fund

AFA Vadid till- 2271172024

Declaration of Dividend:

Date as Tuesday, July 30, 2024.

NOTICE

Notice is hereby given that the Board of Directors of Bandhan Mutual Fund Trustee Limited (formerly known as IDFC AMC Trustee
Company Limated) ( Trustee to Bandhan Mutual Fund) has approved the declaration of the following dividend under the Income Distribution
cum Capital Withdrawal Option (IDCW option) of the Scheme(sVPlanis), subject to availability of *distributable surplus, with the Record

Quantum of MAY (in Rs.)
Scheme(s) Name Plan(s) Option(s) Dividend* Per Unit as on
{Rs, per Unit) | July 24, 2024
Bandhan Conservative Hybrid Fund Regular IDCW 0.0722 14.4365
(formerly known as Bandhan Regular Savines Fund)
Bandhan Conservative Hybrid Fund Ihrect (W sl 3 16.2414
(formerly known as Bandhan Regular Savings Fund)
Bandhan Equity Savings Fund Regular Monthly [DCW (0.073 | 5.005
Bandhan Equity Savings Fund Chirect Monthly IDCW 0,082 | 6.442
Bandhan Arbitrage Fund Regular Monthly [DCW 00670 133316
Bandhan Arbitrage Fund Direct Monthly IDCW 00710 14,2891
Bandhan Bond Fund-Medium Term Plan Regular  |Bi-Monthly 1DOCW 0.1351 12.0980
Bandhan Bond Fund-Medium Term Plan Dhrect Bi-Monthly IDCW 0.1518 125108

Face Value per unit 15 Rs. 10/-

fall in market.

eligible to receive the dividend.

pavout and statutory levy (if any).
Date: July 25,2024

* TDS and other statutory levies (if any) shall be levied on the amowunt received by the investor. Considering the volatile nature of markets,
Trustee reserves the right to restrict the quantum of dividend upto the per unit distributable surplus available on the Record Date in case of

# Ifmany case the Record Date falls ona non-business day, the immediately following business day shall be deemed to be the Record Date.
All investors whose names appear in the register of unit holders of the Scheme(s)PlanisVOption(s) as on the close of the record date will be

Pursuant to the payment of dividend, NAV of the Scheme(s)/Plan(s)/Option(s) will fall to the extent of

MUTUAL FUNIY INVESTMENTS ARE SUBJECT TO MARKET RISKS, READ ALL SCHEME RELATED DOCUMENTS CAREFULLY.

CHALET Chalet Hotels Limited

HOTELS

CIN: L55101MH1986PLC038538

Registered office: Raheja Tower, Plot No. C-30, Block ‘G’ Next to Bank of Baroda, Bandra Kuria Complex, Bandra (East),
Mumbai 400 051, Email ID: investorrelations@chalethotels.com, website: www.chalethotels.com

EXTRACT OF STATEMENT OF CONSOLIDATED FINANCIAL RESULTS
FOR THE QUARTER ENDED 30 JUNE 2024

(Rs. in million)

Particulars

CONSOLIDATED

Quarter Ended Year Enced

30-June-2024 | 31-March-2024 | 30-lupe-2023 31-March-2024

(Unaudited) (Audited) (Unaudited) (Audited)

Total Income

3.691.08 4,244 07 3,145.87 14,370.38

EBITDA

1,483,398 1,890.08 1,135.92 6,043.78

Profit before income tax

e 899026 37210 2,693.53

Profit for the period / year

606.47 824.40 8686.60 2,781.81

Total Comprehensive Income for the period / year

604,38 819.98 BEB5.28 277342

Paid up Equity Share Capital
(Face value of Rs. 10 per share)

2,181.00 2,054.74 2,050.25 2,054.74

Other Equity

16,458.68

Earnings Per Share (Face value of Rs. 10/- each)

Basic ("not annualised) (In Bs.)

13.54

Diluted (*not annualised) (in Ks.)

13,53

1) Key numbers of Standalone Financial Results

(F=. in million)

Particulars

Quarter Ended Year Ended

30-June-2024 | 31-March-2024 | 30-June-2023 31-March-2024

(Unaudited) (Audited) (Unaudited) (Audited)

Total Income

3,994 .44 4,.210.50 3,078.49 14,186.63

Profit before income tax

836,96 990.23 303.78 2,684 81

Profit for the period [ year

66682 818.36 a/6.61 2.782.82

Motes:

1) The above is an exiract of the detailed format of the Financial Results for the quarter ended 30 June 2024 filed with the
Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, The
Statement of Standalone and Consolidated Financial Results for the guarter ended 30 June 2024 are available on the websites of

the Slock Exchange(s) al
www.chalethotels.com.

www.bseindia.com and www.nseindia.com and

also on the Company's websilte at

The above results have been reviewed by the Audit Committee and approved by the Board of Directors at its meeting held on

25 July 2024,

The above results are in accordance with the Companies (Indian Accounting Standards) Rules 2015 as prescribed under
Section 133 of the Companies Act 2013, read wilh the relevant Rules issued thereunder and other accounting principles generally

acceptedin India,

Place : Mumbai
Date : 25" July 2024

New Delhi

For Chalet Hotels Limited
(CIN - L55101MH1986PLC038538)

Sdi-

Sanjay Sethi

Managing Director & CEDQ
(DIN. 00641243)




